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to the owners of coking coal mines whose
management was taken over bv the Centre ,

(b) whether valuation has been comple-
ted , and

{c) of not, thc supstaken to expedite
the same and to make payment of compen-
sation ?

THI MINISEER O} S1VIL IN THI
MINISTRY OI SIFLI AND  MINLS
(SHRI SHAH NAWA/Z RUAN)  (a) to (c)
Under the Cohing (oal Mines (Imergency
Provisions) Act 1971 (No b4 of 1971) a
ptoviwon has been made fo1 the pavment of
an amount 1 cash for the vesting wmn the
Central Government of the management of
the coking coal mines Steps are  being tiken
for the payment of this management smouat
on the basis of the formula 1ud down 1n  the
Act Valuation of assets and the pivment of
an amount for their take-over will arse only
after the mines are nationahsed

Bokaro Steel Plant

417 SHRI BANAMALI PATNAIK
SHRI P VENKAFASUBBAIAH

Will the Minster of STEIL AND
MINES be pleased to state

(a) the progress mide by the Bokaro
Steel Plant

(b) whether the work 1t progressing ac
cording to schedule and

{c) if not, the reasons for the delay ?

THE MINISIER OF STAII IN TR
MINISIRY OF STFIL  AND MINES
(SHR1 SHAH NAWAZ RHAN) (a) In
respect of the lirst Blast Furnace Complex
most of the work has been completed As
regards Stage Iof the  Project  997of
earthwork excavation, 86% of concreting and
RCC 84% of undirground communication
1007, of controlled carth f£ill, 58% of the
bulding structural erection, 52% of techno-
logacal structural eicction, 30% of mechans-
cal equipment crection 287 of electrical
equpment crection and 227 of refractories
erection have been completed
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(b) By and large, the work now 1 pro»
ceeding according 1o the schedule However,
backlogs have occurred m some arcas, parti-
cularly 1n the Hot Rolling Mills  All-out
efforts are being made to make up the shore-
falls and to complete the project on schedule

(c) The mam reawns for delays have
been as tollows

(1) Inadequate resources and manpower of
the existing contractors 1n relation to the
masstve requirements of the jobs under-
tiken by them

(2) Delays in the supplies of fabricated
structutes  due, munly  to shortage of
mdustrial gases

(3) Unsatisfactory tndustrial relations bet-
ween scm  contractors and their workers

(4) Wiathdrawil of work from tertam con-
tiactors due ) thew peisisteut falure

(5) Delays in wcupt of indigenowly pro-
duced equipments or components

Increase in rate of Interest of E. P. F

418 SHRIDINFNBHATTACHARYYA
Will the Minster of LABOUR AND
RYHABILITATION bt pleased to state

(a) whether Governtnent are considering
to increasc the present rate of interest on a
member’s accumulation m  the Employees
Provident Fund , and

(b) ot so the time by which a final decis-
10n 18 likely to be tiken ?

IHE MINISILR O LABOUR AND
RFHABILIIAIION (SHRI R K KHA-
DILKAR) (a) and (b) As recommended
by the Board of Trustecs, Employees' Provie
dent Fund Government have already approv.
ed that interest may be paid to the subserie
bers at the rate of 6 per cent per annum for
the year 1972-7% as agamst the rate of 58
per cent per annum for the year 197172

Malpractices by re-rollers of Steel Berap

419 SHRI k SURYANARAYANA
Wil the Muster of STEEL AND MINES be
pleased to state

(a) whether any enquizy has been held





